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ORDER

C.P. No. 785/I&BC/NCLT/MB/MAH/2017

The Learned Representative of the petitioner is present.

Withdrawal Memo is placed on record by the Learned Counsel.

It is stated therein that matter has been Amicably Setfled and payment

has been received as per the Withdrawal Memo.

In view of the Wthdrawal Memo this petition is disposed of as
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Withdrawn. To be Consigned to the Records,

sd/-
M.K, SHRAWAT
Member (ludicial)


